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Impact of RTE Act

*208.SHRI KIRANMAY NANDA: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether Government has any information about the exact impact of the Right

of Children to Free and Compulsory Education (RTE) Act since its implementation;

(b) if so, the number of students being benefited as a result thereof, State-wise and

if not, the reasons therefor;
(c) whether some of the States have not implemented the Act; and
(d) if so, the details thereof ?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI
SMRITI ZUBIN IRANI): (a) to (d) All States/UTs are implementing the Right of
Children to Free and Compulsory Education (RTE) Act, 2009 across the country, as per
their respective notified State RTE Rules.

Some significant indicators, which have shown improvement in the elementary
education sector in recent years include, the total enrolment in elementary schools which
has risen from 18.79 crore children in 2009-10 to 19.89 crore children in 2013-14. The
State-wise data on enrolment is given in Statement (See below). The Gender Parity Index
(GPI) in 2013-14 has reached 1.02 for primary level and 1.06 at upper primary level.
There has been a significant reduction in the number of out of school children in the 6-14
years age group, from 81 lakh in 2009 to 61 lakh in 2013. The annual average dropout rate
has come down from 6.8% (2009-10) to 4.7% (2012-13) at primary level. The transition
rate from primary to upper primary has gone up from 83.53% in 2009-10 to 89.58%
in 2013-14. The Pupil Teacher Ratio (PTR) has improved from 32 in 2009-10 to 26 in
2013-14.

Statement
Statement on State-wise Enrolment in Elementary Education

Total Elementary Enrolment (Classes I-VIII)

State/UT 2009-10 2013-14

Andaman and Nicobar Islands 56565 51703

Andhra Pradesh 10851248 11089215
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State/UT 2009-10 2013-14
Arunachal Pradesh 334449 325047
Assam 5162100 5806184
Bihar 19007493 21238957
Chandigarh 142345 161185
Chhattisgarh 4515735 4589564
Dadra and Nagar Haveli 52290 58793
Daman and Diu 26435 28161
Delhi 2666589 2944191
Goa 178667 198084
Gujarat 7814391 9229471
Haryana 3336753 3956723
Himachal Pradesh 1036117 969095
Jammu and Kashmir 1973294 1841178
Jharkhand 6523933 6625023
Karnataka 7636745 8323556
Kerala 3355998 4101946
Lakshadweep 10557 8289
Madhya Pradesh 15484989 14594089
Maharashtra 15854058 16158791
Manipur 470287 549897
Meghalaya 606327 738124
Mizoram 246609 217963
Nagaland 401411 411695
Odisha 5989512 6388057
Puducherry 183994 174122
Punjab 2908324 4011520
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State/UT 2009-10 2013-14
Rajasthan 12175129 12290252
Sikkim 124102 120101
Tamil Nadu 9924561 9396441
Tripura 663819 590230
Uttar Pradesh 31537647 36726327
Uttarakhand 1579729 1704890
West Bengal 15040794 13280622
All StaTES 187872996 198899486

Source: UDISE
Curbing commercialisation of community colleges

*209. SHRIMATI VIIILA SATHYANANTH: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased to state:

(a) whether Government has fixed a social framework to curb commercialisation

of community colleges by private educational institutions;

(b) whether the mode of certain basic fee structure has been adopted, according
to the Fee Fixation Rules of community colleges and skill developing vocational centres;

and

(c) whether the upgradation of Government Technical and Vocational Training
Centres would get top priority in the agenda of the Ministry?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI
SMRITI ZUBIN IRANI): (a) No, Sir. The Community College Scheme is implemented
by UGC for universities/degree colleges and AICTE for polytechnics. Both UGC &

AICTE have so far approved Government/Government aided institutions only.

(b) The Community College Scheme envisages that the community college shall
decide the fee policy in consultation with the State/UT Government taking into account
the current fee structure for the undergraduate programmes in the host institutions or as
decided by State/University/Technical Board.

(¢) Ministry of Human Resource Development as such is not running technical
and vocational training centres, however, Ministry of Labour and Employment,

Directorate General of Labour and Employment have informed that their Ministry has



